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AT G A TN giAi/aag geea At @ fart gra fSft i arr stfdgEer & degE-
srferg=AT €.102 (37) famtiss 27 w1+, 2018
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MINISTRY OF FINANCE
(Department of Economic Affairs)
NOTIFICATION
New Delhi, the 23rd December, 2021

Amendment to General Notification of sale of Government of India Treasury Bills/Cash
Managements Bills by Auction - Notification No 102 (E) dated 27" March, 2018

No. F-4(2)-W&M/2018.—The Government of India hereby makes the following amendments to
its Notifications in the Ministry of Finance No. F.4(2)-W&M/2018 dated the 27" March, 2018 and
subsequent Amendment bearing F.4(2)-W&M/2018 dated the 5" April, 2018 relating to the Scheme for
sale of Government of India Treasury Bills/Cash Managements Bills by Auction namely:-

2. In the said Notification,

(@) In Para 3 & 4 (ii), words ‘Union Territories with legislature,” shall be added after the words
‘State Governments,’; and

(b) In Para 4 (ii), words ‘(in 91/182/364 Day T-Bills)’ shall be added after ‘Nepal Rashtra Bank’.
By Order of the President of India,

ASHISH VACHHANI, Jt. Secy.
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